
GOVERNMENT OF INDIA 

INCOME-TAX DEPARTMENT 

OFFICE OF THE COMMISSIONER OF INCOME-TAX, KOCHI 
2

nd 
floor, CR Building, IS Press Road, Kochi – 682 018. 
TELEPHONE:0484-2795500, 2395513,2795519 

( FAX 0484-2390436) 

 

 

TENDER NOTICE 

 

 The Income Tax Department, Kochi invites sealed tenders from reputed 

PRINTERS or Government or Semi Government institutions to carry out the 

following printing work. 

 

1. Nature of work : Printing of new  INCOME-TAX RETURNS FORMS 

ITR 1, ITR 2, ITR 3, ITR 4, ITR 5, ITR 6, ITR 7, ITR 8 & 
ACKNOWLEDGEMENT FORMS. Specimens of the above Income-tax Return forms 

are available in the PDF format at the website of the Income-tax Department i.e., 

www.incometaxindia.gov.in. 

 

2.  Eligibility for submitting tender:  The bidders should have a Permanent Account 

Number (PAN).  Other conditions are given in the tender form which is also available on 

the Income-tax website i.e. www.incometaxindia.gov.in 

 

3. Fee:  Tender forms can be obtained from the office of the undersigned at the 

office of Commissioner of Income-tax, 1
st
 floor, C.R.Buildings, I.S.Press Road, Kochi – 

682018 between 15
th

  June, 2009 and 19
th

  June, 2009 from 9.30 AM to 5.00 PM on 

payment of Rs. 500/- either by demand draft favoring ZAO, CBDT, Kochi or by cash. 

 

4. Last date: Tenders are to be submitted on or before 22
nd

 June, 2009 upto 

11.00 AM in the office of the undersigned at the Commissioner of Income-tax, 1
st
 floor, 

C.R.Buildings, I.S.Press Road, Kochi 

 

5. The tenders would be opened on 22
nd

 June, 2009 at 12.00 noon at the office of the 

Commissioner of Income-tax, 1
st
 floor, C.R.Buildings, I.S.Press Road, Kochi in the 

presence of tenderers. 

 

6. Purchase preference will be accorded to the Government of India Presses subject 

to the conditions that the Government of India Presses agree to abide by the timelines, 

quality and are competitive in rates. 

 

7. The Commissioner of Income-tax, Kochi reserves the right to reject or accept any 

or all of the tenders without assigning any reason therefore. 

                                                                                                         Sd\- 

  

 (K.G.Ramachandran) 

Deputy Commissioner of Income-tax (HQ) 

for Commissioner of Income-tax 

Kochi 

 


